
Written Answers to [22 APRIL 2008] Unstarred Questions   93 

Contribution by public enterprises to Central Exchequer 

3043. SHRI S. ANBALAGAN: Will the Minister of HEAVY INDUSTRY AND PUBLIC 
ENTERPRISES be pleased to state: 

the contribution to Central Exchequer by Navratna, Mini Ratna and other Central Public 
Sector Enterprises in the country alongwith their percentage during each of the last three 
years, category-wise; 

whether it is a fact that productivity of these public enterprises is much less when compared 

to private sector enterprises; and 

if so, the details thereof and the steps proposed to be taken thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND 
PUBLIC ENTERPRISES (SHRI RAGHUNATH JHA): (a) As per Public Enterprises Survey 
2006-07, the contribution of Navratna, Mini Ratna and other Central Public Sector Enterprises 
(CPSEs) to Central Exchequer and their percentage share in the total, during each of last 
three years i.e. 2006-2007, 2005-06 and 2004-05 stood as follows: 

Contribution to Central Exchequer 
 

CPSEs  Rs. in crore   % share  

 2006-07 2005-06 2004-05 2006-07 2005-06 2004-2005 

Navratna 99224 82151  72481 67.17 65.48 65.53 

Mini Ratna 40345 37816 29765 27.31 30.14 26.91 

Others 8159 5246 4488 5.52 4.18 4.06 

Total: 147728 125213 106734 100 100 100 

(b) and (c) As per Public Enterprises Survey, 2006-07, profit after tax to net worth for 

226 operating CPSEs stood at 17.50% during 2005-06. As per RBI Bulletin of June, 2007, 

this ratio for select 1064 non-government non-financial large public limited companies was 

16.90% during the same period. 

Revival package for BHPV 

3044. SHRI SYED AZEEZ PASHA: Will the Minister of HEAVY INDUSTRIES AND 

PUBLIC ENTERPRISES be pleased to state: 

whether Government is aware that the request of Andhra Pradesh for revival package to M/s. Bharat 

Heavy Plates and Vessels Limited (BHPV), Visakhapatnam and the Company has an order book 

of Rs. 400 crores as on 1 April, 2006; 

if so, whether any steps have been taken by Government; 

if so, the details thereof; and 

if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND 

PUBLIC ENTERPRISES (SHRI RAGHUNATH JHA): (a) Yes Sir. 


